
CENTRAL ADMINISTRATIVE TRIBUNAL 
CALCUTTA BENCH 

No.O.AJ173/1997 
tLA.761/1997 	 Date of order 	4.10.2004 

Present 	Honble Mr. Mukesh Kumar Gupta, Judicial Member 

L. Kurma Rao 

VS 

Union of India & Ors. 

For the applicant 	None 
For the respondents :'Mr, P.C. Das(For Mr. S. Choudhury) 

PRDER 

None appears for the applicant. 	Ld. counsel Mr. P.C. Das 

is present on behalf of Mr. S. 	Choudhurv, id. 	counsel for the 

respondents. 	A perusal of the order sheet shows that none is 

appearing for the applicant for a long time. 	Hence this being a 

Single Bench matter, is dismissed for default. 

MEMBER(J) 


